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O R D E R 
 

03.02.2020  It is stated that by order dated 24.01.2020 in Company 

Appeal(AT)(Insolvency) No. 134 of 2020, the Bench of Hon’ble Chairperson has 

directed that the said Appeal be listed along with the present Appeal. It is stated 

that the said Appeal No. 134 of 2020 is listed to-day before Court No. 3. As such, 

Registry may take suitable steps in view of the order in Company 

Appeal(AT)(Insolvency) No. 134 of 2020 to list this Appeal along with that Appeal 

on the date the Appeal No. 134 of 2020 would be listed.   

     

[Justice A.I.S. Cheema] 
Member (Judicial) 

 
 

[Justice Anant Bijay Singh] 

Member (Judicial) 
 
 

 
(Kanthi Narahari) 

Member(Technical) 
Akc/Md 


